IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 17.12.2025

Case No.

1 |S.BISWAL 1102137/2025(17.12.2025 |CRLMC/1575/2025 |10 | lc |
2 |a.paNDA 102146/2025(17.12.2025 |CRLMP/1518/2025 |10 | c |
|3 |H.K.MOHANTA 1102149/2025(17.12.2025 |CONTC/1237/2025 |10 | c |
|4 |H.K.MOHANTA 1102150/2025(17.12.2025 |CONTC/1380/2025 |10 | c |
|5 |B.N.SARANGI 1102152/2025(17.12.2025 |SAO/22/2025 0 | c |
6 |P.K.BARIK 1102155/2025(17.12.2025 |CONTC/5882/2025 |10 | c |
7 |D.K.PANDA 1102160/2025(17.12.2025 |CONTC/5925/2025 |10 | c |
'8 |D.K.PANDA 1102161/2025(17.12.2025 |CONTC/5926/2025 |10 | c |
9 |M.R.ROUTRAY 1102163/2025(17.12.2025 |CONTC/5896/2025 |10 | c |
10 |M.R.ROUTRAY 1102164/2025(17.12.2025 |CONTC/5792/2025 |10 | c |
11 |L.D.SAHU 1102167/2025(17.12.2025 |CRLMC/5241/2025 |10 | c |
12 M K PATI 1102177/2025(17.12.2025 |[WP(C)/21000/2025 |10 | lc |
13 |P.PATTANAIK 102181/2025(17.12.2025 |CONTC/8261/2024 |10 | c |
14 |S K RATH 102199/2025(17.12.2025 WP (C)/3071/2023 |10 | c |
|15 |A K MOHANTY 1102212/2025(17.12.2025 |MACA/453/2016 |7 | SR
16 |N C SINHA 102214/2025(17.12.2025 |WP(C)/34865/2023 |10 | SR
17 [P K SWAIN 102215/2025(17.12.2025 |WP(C)/32436/2021 |10 | o |
18 |B K SWAIN 102226/2025(17.12.2025 |CONTC/4835/2025 |10 | SR
19 |M SwAIN 102227/2025(17.12.2025 |ABLAPL/14021/2025 (10 | SR
20 |G D MALLICK 1102228/2025(17.12.2025 |CONTC/5714/2025 |10 | c |
21 |P K MISHRA 102229/2025(17.12.2025 |WP(C)/30162/2025 [10 | o
22 |J P KAR 102230/2025(17.12.2025 |ABLAPL/14102/2025 |10 | v
23 |S K PARIDA 102231/2025(17.12.2025 |CRLMC/5326/2025 |10 | o
24 |D NAYAK 1102233/2025(17.12.2025 |RSA/250/2025 10 | v
25 |G JAYASINGH 1102234/2025(17.12.2025 |CMP/950/2025 0 | v |
26 M R ROUTRAY 1102235/2025(17.12.2025 |CONTC/4863/2025 |10 | lc |
‘27 o RN ‘102236/2025‘17.12.2025 CRLREV/1002/2025 ‘7 ‘ U ‘
28 |G JAYASINGH 1102237/2025(17.12.2025 WP (C)/35532/2025 |10 | v |
29 |C R NAYAK 1102238/2025(17.12.2025 WP (C)/34326/2025 |10 | v |
‘30 ﬁéﬁbﬁ?ETPiﬁﬁiﬁin 102239/2025‘17.12.2025 WP (C) /32436/2021 ‘10 ‘ ‘c ‘
31 M R ROUTRAY 1102240/2025(17.12.2025 |[WP(C)/29318/2025 |10 | lc |




32 M R ROUTRAY 102241/2025(17.12.2025 WP (C)/29790/2025 |10 | c |
33 |L D PANDA 102242/2025(17.12.2025 WP (C)/29997/2025 (10 | c |
‘34 gzggi RANJAN ‘102244/2025‘17.12.2025 ABLAPL/9811/2025 ‘7 ‘ U ‘
35 |N MALLICK 1102246/2025(17.12.2025  |[WP(C)/33399/2025 |10 | c |
136 |P JENA 1102247/2025(17.12.2025 WP (C)/33616/2025 |10 | c |
137 |AMBIKA PRASAD RAY |102248/2025(17.12.2025 |WP(C)/33762/2025 |10 | c |
138 M R ROUTRAY 1102249/2025(17.12.2025 |[WP(C)/34045/2025 |10 | c |
139 |T K SWAIN 1102252/2025(17.12.2025 |[WP(C)/34788/2025 |10 | c |
140 |T K SWAIN 1102253/2025(17.12.2025 |[WP(C)/33814/2025 |10 | c |
|41 |AMBIKA PRASAD RAY |102255/2025(17.12.2025 |WP(C)/34907/2025 |10 | c |
42 gzggi RANJAN 102256/2025(17.12.2025 |ABLAPL/14001/2025 |7 U

|43 |LAXMAN BHOI 1102257/2025(17.12.2025 |WP(C)/35405/2025 |10 | i |
|44 |MANORANJAN PADHI |102258/2025|17.12.2025 |WP(C)/35444/2025 |10 | i |
45 gzggé RANJAN 102259/2025|17.12.2025 |TRP(C)/438/2025 |7 U

|46 |L D PANDA 1102264/2025(17.12.2025 WP (C)/32569/2025 |10 | i |
47 Eié??NT KUMAR 102269/2025|17.12.2025 |ABLAPL/14135/2025 |7 U

|48 |P K BEHERA 1102271/2025(17.12.2025 |WP(C)/35598/2025 |10 | i |
49 Eié??NT KUMAR 102272/2025|17.12.2025 |ABLAPL/13993/2025 |7 U

50 |[B K DASH 1102273/2025(17.12.2025 |[WP(C)/36020/2025 |10 | i |
|51 |AMLAN SHAKTI PAUL|102274/2025|17.12.2025 |ABLAPL/14018/2025 |7 | U |
|52 |PUJARANI SAHOO  |102279/2025|17.12.2025 |WP(C)/34873/2025 |7 | U |
53 |AK SWAIN 1102285/2025(17.12.2025 |WP(C)/22554/2024 |10 | i |
54 |TK NAYAK 1102287/2025(17.12.2025 |WP(C)/24091/2025 |10 | i |
55 |N saroO 1102288/2025(17.12.2025 |WP(C)/12908/2025 |10 | i |
|56 |S MOHAPATRA 1102290/2025(17.12.2025 [WP(C)/20230/2025 |10 | i |
57 |TK SWAIN 1102291/2025(17.12.2025 |WP(C)/24975/2024 |10 | i |
58 |C RANA 1102300/2025(17.12.2025 |[WP(C)/31050/2025 |10 | i |
‘59 iég?iéM JENA, ‘102305/2025‘17.12.2025 WA/1695/2024 ‘10 ’ ’c ’
160 |J.sarOO 1102307/2025(17.12.2025 |WP(C)/12172/2025 |10 | i |
|61 |J.sarOO 1102308/2025(17.12.2025 |WP(C)/35630/2025 |10 | i |
|62 |J.sAHOO 1102310/2025(17.12.2025 [WP(C)/35626/2025 |10 | i |
63 |P.K.MOHANTY 1102311/2025(17.12.2025 |CRLMC/334/2021 10 | ic |
64 |K N SAHOO 1102312/2025(17.12.2025 [WP(C)/33105/2023 |10 | u |
165 |K N SAHOO 1102315/2025(17.12.2025 [WP(C)/33105/2023 |10 | u |
|66 |G.SAHOO 1102316/2025(17.12.2025 |CRA/74/1991 10 | i |
167 |S.BISWAL 1102317/2025(17.12.2025 |CRA/284/1994 10 | i |
168 |K N SAHOO 1102318/2025(17.12.2025 |MATA/2/2021 10 | u |
69 |P K JENA 1102319/2025(17.12.2025 |CMP/752/2019 10 | u |
70 |P K JENA 1102320/2025(17.12.2025 WP (C)/2145/2019 |10 | U |




171 |P K BARIK 1102322/2025(17.12.2025 |WP(C)/7449/2023 |7 | o
72 |P K BARIK 1102323/2025(17.12.2025 WP (C)/4373/2007 |10 | |
173 |J.sarO0O 1102324/2025(17.12.2025 WP (C)/35572/2025 (10 | c |
|74 |J.sarO0O 1102326/2025(17.12.2025 WP (C)/35566/2025 (10 | c |
175 |G ROUT 102328/2025(17.12.2025 |[WP(C)/13339/2018 |10 | |
176 |P K BARIK 1102329/2025(17.12.2025 WP (C)/7769/2023 |10 | |
77 |M ROUT 1102331/2025(17.12.2025 |CVREV/113/1996 0 | oo
78 |M.S.HUSSAIN 1102332/2025(17.12.2025 |WP(C)/34967/2025 (10 | lc |
179 M ROUT 1102333/2025(17.12.2025 |CVREV/114/1996 0 | v |
180 M ROUT 1102334/2025(17.12.2025 |CMP/866/2017 0 | v |
81 |S.DEVI 1102335/2025(17.12.2025 WP (C)/33564/2025 (10 | c |
182 |K N SAHOO 1102336/2025(17.12.2025 |WP(C)/11227/2024 |10 | v |
183 |K N SAHOO 1102338/2025(17.12.2025 |WP(C)/31395/2022 |10 | S
184 |S.NAYAK 102341/2025(17.12.2025 |BLAPL/12035/2025 |10 | c |
185 |T K NAYAK 1102343/2025(17.12.2025 |[WPC (OAC) /1544/2017 10 | oo
186 |S.NAYAK 1102344/2025(17.12.2025 |BLAPL/12036/2025 |10 | c |
|87 |P BEHERA 1102345/2025(17.12.2025  |[WPC (OAC) /3479/2014 10 | v
188 |P.K.ROUTRAY 1102347/2025(17.12.2025 |BLAPL/11997/2025 (10 | c |
|89 |N BEHERA 1102348/2025(17.12.2025 |[WP(C)/26847/2013 |10 | v
190 |B.DAS 1102349/2025(17.12.2025 |BLAPL/12075/2025 |10 | c |
|91 |S.DWIVEDI 1102352/2025(17.12.2025 |BLAPL/12038/2025 |10 | c |
|92 |N.SAHOO 1102355/2025(17.12.2025 |BLAPL/12201/2025 (10 | lc |
|93 |B.BEHERA 1102357/2025(17.12.2025 |BLAPL/12030/2025 |10 | c |
194 |P C DAS2 1102358/2025(17.12.2025 |0JC/1516/1989 7 | v
|95 |B K DAS 1102362/2025(17.12.2025 WP (C)/827/2024 0 | v
196 |N R PANDA 1102363/2025(17.12.2025 WP (C)/35907/2025 |10 | v
197 |R K MAHABHOI 1102365/2025(17.12.2025 WP (C)/27989/2025 |10 | o
198 |T.K.SWAIN 1102366/2025(17.12.2025 WP (C)/33780/2025 |10 | ic |
199 D SWAIN 1102367/2025(17.12.2025 WP (C)/32737/2025 |10 | v |
1100 |T.K.SWAIN 1102368/2025(17.12.2025 |WP(C)/33838/2025 |10 | c |
1101 M JENA 1102369/2025(17.12.2025 |BLAPL/8369/2025 |10 | u |
1102 |PANKAJ 1102370/2025(17.12.2025 |BLAPL/8965/2025 |10 | u |
1103 A DAS 1102376/2025(17.12.2025 |[WP(C)/20170/2010 |10 | u |
1104 A SUNDARAY 1102378/2025(17.12.2025 WP (C)/35959/2025 (10 | u |
1105 |T K SWAIN 1102380/2025(17.12.2025 |CMP/1668/2025 0 | v |
1106 |S GHOSH 1102381/2025(17.12.2025 WP (C)/34734/2025 |10 | v |
1107 |S K SAMAL 1102382/2025(17.12.2025 |CONTC/2929/2025 |10 | v |
1108 M D BISWAL 1102385/2025(17.12.2025 |RVWPET/460/2023 |10 | lc |
1109 |S. BARIK 1102387/2025(17.12.2025 |RVWPET/460/2023 |10 | lc |
1110 |S SWAIN 1102390/2025(17.12.2025 |FAO/640/2014 0 | lc |
111 |G D DAS 1102392/2025(17.12.2025 |[WP(C)/12287/2025 (10 | v
‘112 ?Z?iggiﬁ?NDA ‘102401/2025‘17.12.2025 WP (C) /33174/2025 ‘10 ‘ ‘c ‘
1113 |L D PANDA 1102402/2025(17.12.2025 |[WP(C)/10881/2022 |10 | lc |




114 [P K BARIK 1102403/2025(17.12.2025 |[WP(C)/39518/2023 |10 | lc |
1115 |S K PARIDA 1102404/2025(17.12.2025 |WP(C)/15765/2022 (10 | c |
1116 [P L MISHRA 1102405/2025(17.12.2025 WP (C)/30869/2025 |10 | lc |
1117 |S SAMAL 1102409/2025(17.12.2025 WP (C)/23188/2025 [10 | lc |
1118 |J SAHOO 1102412/2025(17.12.2025 |WP(C)/27741/2025 (10 | c |
1119 |J SAHOO 1102413/2025(17.12.2025 WP (C)/27582/2025 |10 | lc |
|120 |SNEHASISH BEHERA |102414/2025|17.12.2025 |ABLAPL/13924/2025 |10 | lc |
1121 |J SAHOO 102415/2025(17.12.2025 |WP(C)/27580/2025 (10 | lc |
‘122 Sig;gi(ifMAR ‘102416/2025‘17.12.2025 ABLAPL/13931/2025 ‘10 ‘ ‘c ‘
|123 |SNEHASISH BEHERA |102417/2025|17.12.2025 |ABLAPL/13925/2025 |10 | c |
1124 |GANESH SAHOO 1102420/2025(17.12.2025 |ABLAPL/12665/2025 (10 | lc |
1125 [B DAS 102421/2025(17.12.2025 |ABLAPL/12579/2025 (10 | c |
|126 |SOURAVA CH DASH |102422/2025|17.12.2025 |ABLAPL/13436/2025 |10 | c |
1127 |L K NAYAK 102423/2025(17.12.2025 |ABLAPL/12161/2025 |10 | c |
|128 |ASHOK KUMAR RANA |102424/2025|17.12.2025 |ABLAPL/12212/2025 |10 | c |
1129 |JYOTIRANJAN SAHOO |102425/2025|17.12.2025 |ABLAPL/14004/2025 |10 | c |
|130 |GANESH SAHOO 1102426/2025(17.12.2025 |ABLAPL/13740/2025 |10 | c |
|131 |GANESH SAHOO 1102428/2025(17.12.2025 |ABLAPL/13730/2025 |10 | c |
‘132 o CHANDRA ‘102431/2025‘17.12.2025 ABLAPL/13955/2025 ‘10 ‘ ‘c ‘
1133 |[DILLIP SAMAL 1102434/2025(17.12.2025 |CMP/2019/2025 0 | c |
1134 |J.R.BISWAL 1102436/2025(17.12.2025 |ABLAPL/12040/2025 |10 | c |
1135 |J.R.BISWAL 1102437/2025(17.12.2025 |ABLAPL/13914/2025 |10 | c |
1136 |P.K.ROUTRAY 1102440/2025(17.12.2025 |ABLAPL/10499/2025 |10 | c |
1137 |G.JAYSINGH 1102442/2025(17.12.2025 |ABLAPL/13912/2025 |10 | c |
1138 |A.PATTNAIK 1102444/2025(17.12.2025 |ABLAPL/13911/2025 |10 | lc |
1139 |G.R.PATRA 1102445/2025(17.12.2025 |ABLAPL/13900/2025 |10 | c |
1140 |S.C.MEKAP 102446/2025(17.12.2025 |ABLAPL/13898/2025 |10 | c |
141 |s Das 1102448/2025(17.12.2025 WP (C)/35813/2025 (10 | c |
1142 |S.P.SAMANTA 102449/2025(17.12.2025 |ABLAPL/13897/2025 |10 | c |
1143 [B.K. SWAIN 1102450/2025(17.12.2025 WP (C)/6726/2023 |10 | c |
1144 |s.C.MEKAP 102451/2025(17.12.2025 |ABLAPL/13895/2025 |10 | c |
1145 |L D PANDA 102453/2025(17.12.2025 [WP(C)/2711/2023 |10 | c |
1146 |R.C.ROUT 102454/2025(17.12.2025 |ABLAPL/12038/2025 |10 | c |
1147 [B SAHOO 1102455/2025(17.12.2025 WP (C)/21270/2022 (10 | c |
1148 |B.DAS 1102456/2025(17.12.2025 |ABLAPL/11968/2025 |10 | c |
1149 [K.C.PANDA 1102457/2025(17.12.2025 |ABLAPL/9566/2025 |10 | ic |
1150 |G.JAYSINGH 1102459/2025(17.12.2025 |ABLAPL/8323/2025 (10 | lc |
151 |[KK NATH 1102460/2025(17.12.2025 |ABLAPL/13904/2025 |10 | c |
1152 |D.SAMAL 102461/2025(17.12.2025 |ABLAPL/273/2025 |10 | c |
1153 RK BARIK 1102463/2025(17.12.2025 |ABLAPL/13983/2025 |10 | c |
1154 R K PATRA 1102464/2025(17.12.2025  |[WP(C)/23353/2023 |10 | v |
1155 |J RANI 1102465/2025(17.12.2025 WP (C)/20031/2015 |7 | u |




156 R K RATH 1102466/2025(17.12.2025 |CRLA/164/2018 0 | o
1157 [B SAHOO 1102467/2025(17.12.2025 |WA/885/2024 10| v
1158 [B SAHOO 1102468/2025(17.12.2025 |WA/864/2024 0| v
|159 [N K SAHU 1102469/2025(17.12.2025 |[Wp(C)/7132/2018 |10 | v
1160 |G.K.TRIPATHY 1102470/2025(17.12.2025 |ABLAPL/13436/2025 |10 | c |
‘161 AN ‘102471/2025‘17.12.2025 ABLAPL/13903/2025 ‘10 ‘ ‘c ‘
1162 |BALARAM SINGH 1102472/2025(17.12.2025 |ABLAPL/13915/2025 (10 | c |
1163 A P RATH 1102473/2025(17.12.2025 WP (C)/9930/2009 |10 | o |
1164 |PRADEEP KUMAR DAS|102474/2025(17.12.2025 |ABLAPL/13842/2025 |10 | c |
1165 |[P K PARIDA 102475/2025(17.12.2025 |BLAPL/2118/2019 |10 | |
‘166 enmoa ‘102476/2025‘17.12.2025 ABLAPL/13919/2025 ‘10 ’ ’c ’
1167 |S K SAMAL 1102477/2025(17.12.2025 WP (C)/30457/2023 (10 | SR
1168 |[R K MAHABHOI 1102478/2025(17.12.2025 WP (C)/5249/2017 |10 | SR
1169 |[K N SAHOO 1102479/2025(17.12.2025 WP (C)/26578/2017 [10 | SR
1170 |s K DASH 102480/2025(17.12.2025 |[WP(C)/10889/2019 |10 | CHEN
1171 [B K HATI 1102482/2025(17.12.2025 |0JC/1663/1984 |7 | o
1172 |R.R.NAYAK 1102483/2025(17.12.2025 |ABLAPL/13954/2025 |10 | c |
1173 |R.R.NAYAK 1102484/2025(17.12.2025 |ABLAPL/14047/2025 |10 | c |
|174 |R.C.MOHARANA 1102485/2025(17.12.2025 |BLAPL/12004/2025 (10 | c |
1175 |C.R.SAHU 1102486/2025(17.12.2025 |BLAPL/12051/2025 |10 | c |
1176 |C SAMAL 1102487/2025(17.12.2025 |WP(C) /367/2025 0 | c |
1177 |P.K.MOHANTY 102488/2025(17.12.2025 |CRLMC/3639/2024 |10 | c |
1178 |C SAMAL 1102489/2025(17.12.2025 |[WP(C)/36017/2025 |10 | lc |
1179 B SAHOO 1102490/2025(17.12.2025 |CMP/1304/2025 0 | u |
1180 |T K BARIK 1102491/2025(17.12.2025 |[WP(C)/34797/2025 (10 | oo
1181 [B DAS 1102492/2025(17.12.2025 |BLAPL/12737/2025 (10 | c |
1182 |T K BARIK 102493/2025(17.12.2025 |[WP(C)/28471/2025 |10 | o |
1183 |G JAYASINGH 102494/2025(17.12.2025 |BLAPL/12191/2025 |10 | o |
1184 |G JAYASINGH 1102495/2025(17.12.2025 |[WA/1927/2025 0 | o |
1185 R K PATRA 1102496/2025(17.12.2025 |[WA/1927/2025 0 | o |
1186 R K PATRA 102497/2025(17.12.2025 |[WP(C)/34712/2025 |10 | o |
1187 |6 JAYASINGH 102498/2025(17.12.2025 |BLAPL/12511/2025 |10 | o |
1188 |D DASH 1102500/2025(17.12.2025 |TRPCRL/88/2025 10 | SR
/189 R N PANDA 102502/2025(17.12.2025 |WP(C)/29782/2025 |10 | R
1190 |B RANA 1102503/2025(17.12.2025 |BLAPL/12449/2025 (10 | SR
1191 R N PANDA 1102504/2025(17.12.2025 WP (C)/29516/2025 |10 | v
1192 |[H K KHANDAL 1102505/2025(17.12.2025 |ABLAPL/13255/2025 |10 | S
1193 [P S DAS 1102506/2025(17.12.2025 |BLAPL/12500/2025 (10 | v |
1194 M BEHERA 1102507/2025(17.12.2025 |CMP/1505/2025 0 | v |
1195 |J P KAR 1102508/2025(17.12.2025 |BLAPL/11930/2025 (10 | v |
1196 [P A DASH 1102509/2025(17.12.2025 WP (C)/27677/2025 |10 | v |
1197 |S K BEHERA 1102510/2025(17.12.2025 |WP(C)/25594/2024 |10 | o




1198 |P BEHERA 102511/2025(17.12.2025 |CMP/1990/2025 0 | o
1199 |P BEHERA 1102512/2025(17.12.2025 |CMP/1866/2025 0 | |
200 |J K NAYAK 102513/2025(17.12.2025 |BLAPL/11809/2025 |10 | |
201 R K MAHABHOI 1102514/2025(17.12.2025 WP (C)/35604/2025 |10 | v
202 |R K MAHABHOI 1102515/2025(17.12.2025 WP (C)/35608/2025 (10 | v |
203 [MANOJ KUMAR PANI [102516/2025(17.12.2025 |WP(C)/36107/2025 |7 | v
204 R K MAHABHOI 1102517/2025(17.12.2025 |WP(C)/35611/2025 (10 | v |
205 |R K MAHABHOI 1102518/2025(17.12.2025 |WP(C)/35602/2025 (10 | v
206 B SAHOO 1102519/2025(17.12.2025 |[WA/845/2024 0 | v |
207 M BEHERA 102520/2025(17.12.2025 |WP(C)/5191/2024 |10 | v |
208 [B. N. SAHU 1102521/2025(17.12.2025 |BLAPL/13240/2025 |7 | v |
209 |MANOJ KUMAR PANI |102522/2025|17.12.2025 |ABLAPL/14126/2025 |7 | v |
210 |P. K. DASH 1102523/2025(17.12.2025 |BLAPL/1473/2025 |7 | S
211 |[MADAN DAS 1102524/2025(17.12.2025 |CMP/1829/2025 0 | c |
[ | | Total 2059

NIC




